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Ms. Pragya Baghel Respected Members,
Hony. Secretary

M Meemesh Kunar Duisey In view of the SCBA’s resolution dated 10 October

JointSecretary 2026, the majority of the Executive Committee members
Mr. Reepak Kansal have decided that Advocates/ members of the bar may
Treasurer

wear a white ribbon pinned to their coats on 13 October
Mr. Aditya Singh
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SENIOR EXECUTIVE MEMBERs | F€Portedly mistreated and manhandled by the police.

2026 as a mark of solidarity with fellow advocates who were

Ms. Aparna Bhat (Sr.)
Ms. Ruchi Kohli (Sr.) Members are also requested to gather in front of the
Mr: Nachilet Joshl (St) Gandhi statue at 1:15 p.m. on 13 October 2026 to
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observe one minute of silence in solidarity with members of
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